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Shri Nand Kumar
S/o Shri SukLidey Dube

R/ 0 Vi 11 . .S P.O. 111.1 s r;a i na bad,
District Bali a (UP) at present
posted at 6th Bn. DAP.
Mnden Town,, Delhi as Sub Inspector No,Q93/n,

Hi\Iri ourinder Si nah S/o Munshi I?ani,
R/o R,254,, Main Road,, No.2,. Meet Naaar.
N,ind Nagri , Delhi at present posted .as ,a
Cons t: ,ab1e No. 7221./DAP and presenI pos i ed
a t 61; h Bn .DAP, Mode n Tnwn Del h i ..

Shri Tejpal Singh, S/o Shri Chuni Lai,
R/0 9/4929, Fast 01d See]ampur,
Candhi Nagar, Delhi at present posted
a s r:0ns t a b1 e No .7301 /DAP a t 6; h B11. DAP
M0de1 T0wn,, De1h i . , , . Ai:) n1 i r ,a 11 i

By Ad V0 c .at e j No n e.

4,

versus

Union of India through Chief Secretarv
Del h i Ad ill i n i %t r .ai i o n,, De 1 Li i,

Commissioner of Police, Police Lleaflqu,arters,
MSf) Building, I. P. Fs t a t e, Ne w De 1 h i.

Audi , C0mHI i s s i oner of Pol i (; e, Ar in ed Pol i ce,
De ]u i , P(j1i c6 Headc|u,art ers ,, MSO Bi 111 (' tng,
I.P.Estate, New Delhi,

Dy. Commissioner of Police, 6th Bn.DAP,
Model Town, Deltii, ...Respondent

By Advocate: Shri B.S. Cupta by Shri S.K. Cupla.

0 .R D F R (Oral)

None for the applicant although we waited till

2.IS pi,.rn. today.

2. We note that the applies,it w,4s alisent on

t he Ias t c0nsecuti ve rl at es, nain e1y 20.. 3.9S, 12, 9„9S

and 18.1,96. TtiC appliiant io also .alise.it today. U.a

io-a-l f n.at tlie aiiolicant is not interested io iirnserni

'.ne case
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